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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL • (SHRI S.B. 
NYAMAGOUDA): (a) Yes, Sir. There have 
been some complaints from power houses in 
Uttar Pradesh and other coal consumers in 
the country regarding shortages in weight of 
coal received, poor quality of coal and de-
layed delivery of coal. 

(b) Government have advised coal com-
panies to strengthen their quality control 
infrastructure, instal weighbridges for proper 
weighment, grade the coal correctly, and 
establish coal handling plants so that all coal 
is eventually despatched through these 
plants. Coal companies have also set up 
national and regional coal consumers coun-
cils for redressal of consumers' complaints/ 
grievances. 

[English] 

HMT Watches for Children 

6644. SHRI V. SREENIVASA 
PRASAD: 

SHRI M.V. CHANDRA-
SEKHARA MURTHY: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether HMT proposes to manufac-
ture colourful and attractive watches for 
children; 

(b) if so, the details thereof and the cost 
of such watChes; and 

(c) the special features of these 
watches? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P. K. 
THUNGON): (al Yes, Sir. 

(b) and (c). Details are being finalised. 
These watches will be mostly in digital range 
in plastic cases. 

[ Translation] 

Distribution of Essential Commodities 
through FPS 

6645. SHRI GOVINDA CHANDRA 
MUNDA: Will the PRIME MINISTER be 
pleased to state: 

(al whether wheat, rice, sugar and other 
items supplied to the distributors of fair price 
shops from the foodgrain godowns are 
substaintially underweight; 

(b) n so, the reasons therefor; 

(c) whether complaints have been re-
ceived in this regard during the last three 
years from the Societies. reputed citizens 
and important persons by the Lieutenant 
Governor of Deilli and the Commissioner, 
Civil Supply Department; 

(d) if so, the details of the complaints 
thereof and the nature of action being taken 
on these complaints; 

(e) whetherthere Government propose 
to ensure the supplies in proper weight to the 
distrubutors; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS & PUBLIC 
DISTRUBUTION (SHRI KAMALUDDIN 
AHMED); (a) and (b). Delhi Administration 
has reported that wheat and rice are issue of 
Food Corporation of India to Delhi State Civil 
Supplies Corporation for transportation and 
delivery at the doorsteps of the fair price 
shops. Bag to bag weighment of foodgrains 
is done by FCllabour. Stocks of sugar are 
issued on standard weight basis. As the 
quantny involved is substantial, variation in 
the quantity of the bags, due to factors like 
loss of moisture, multiple handlings and cuts 
in bags cannot, altogether, be ruled out. 
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(c) yes Sir. 
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(d) to (f). Delhi Administration has re-
ported that 161 complaints, regarding short-
ages in weighment, were received during the 
last three years, Steps have been taken by 
them for checking the quality and weig hment 
of the food articles which include weighment 
of bags in the presence of representatives of 
Delhi State Civel Supplies Corporation; 
authOrising representatives of fairprice shops 
holders to visit FCI godowns etc. Complaints 
of short weighment are required to be noti-
fied within 72 hours of the receipt to the 
officers. Appropriate action is taken to re-
place the bags, if the complaint is found valid. 
The Administration has decided to introduce 
weigh·bridges at some of the FCI godowns 
on an experimental basis. 

Manufacture of duplicate Hot Plates 

6646. SHRI GOVINDA CHANDRA 
MUNDA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether superflames and other lSI 
Trade MaN duplicate Hot plates are being 
manufactured in Delhi particularly in East 
Delhi; 

(b) n so, the steps being taken by the 
Government to check this; 

(c) whether any raids were also con-
ducted during the last three years in this 
regard; and 

(d) if so, the details thereof and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) and (b). According to Bureau 
of Indian Standards, they have no informa-
tion on manufacture of duplicate lSI marked 
Hot Plates (domestic gas stoves for use with 

(c) and (d). Bureau of Indian Standards 
has not conducted any raids. 

[English] 

Indian Council for Mathematical 
science 

6647. SHRIMATI DIPIKA. 
H.TOPIWALA: 

SHRI CHETAN P.S. 
CHAUHAN: 

SHRI BALRAJ PASS I: 
SHRIMATI KRISHNENDRA 

KAUR (DEEPA): 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherthe Government have taken 
any decision to set up an Indian Council for 
Mathematical Science; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET AlVA): (a) No, Sir. 

(b) Does not arise. 

Scheme to Attract Indian Scientists 
from Abroad 

6648. SHRIMATI DIPIKA H. 
TOPIWALA: 

SHRIMTI I$RISHNENDRA 
KAUR (DEEPA): 

W;tIthe PRIME MINISTER be pleased 
to state: 

(a) whether the Governent have con· 
templated any scheme to attract Indian tal-
ents in science and Technology from abroad; 


